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MINISTRY OF CIVIL AVIATION

NOTIFICATION

New Delhi, the 28th November, 2025

No. A.12025/01/2013 (3) — RS.—The President is pleased to appoint the following officer as Commissioner
of Metro Railway Safety in Level-15 of the Pay Matrix in the Commission of Railway Safety under Ministry of Civil
Aviation on absorption basis with effect from the date of assumption of charge and till the date of his superannuation or

until further orders, whichever is earlier:

S. No. Name of the officer Date of Birth Date of assumption of charge
1. Shri Nilabhra Sengupta, IRSSE 30.06.1974 03.11.2025 (F/N)
2. The officer will be on probation for a period of one year with effect from the date of assumption of charge.

RUBINA ALLI, Jt. Secy.
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